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HR. SPEAKER:  the question is:

“That leave be granted to intro
duce a BUI farther to  amend the 
Constitution of India/*

The motion was adopted.

SHRI K BRAHMANANDA RED
DY:  I introduce the Bill.

1S.191 bra. .......

MATTER UNDER RULE 377

Deletion ok  “People’s  March” to 
Parliament or from Indian News 

Review

MR SPEAKER.  Now we take up 
the next item—Dr, Laxxni  Naraytm 
Pandeya.

SHRI PHOOL  CHAND  VERMA 
(U*>ain)  * * *

MR SPEAKER:  I am not calling
you  Unless regular  permission is 
given, you cannot get up

Dr Pandeya
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Ministry of Information and Broadcast
ing Films Division, Nagpur

No N B/H&RT/75

Nagpur dated 2nd April 1975

To Ms  Talkies

Sub Deletion of Item No 2 News 

in brief covering ‘March to 

Parliament* (measuring 2255 

mtrs) from INK 1378 

Dear Sir,

The film INR 1378 has been supplied 

for your exhibition in the week in 13/ 

16-4 1975

Immediately on receipt of this letter 

you are requested to delete the -above 

item from the Newsreel and send us 

the deleted portion by Registered 

post/parcel  Please treat this as most 

important and very urgent

The remaining portion of INR 1378 

should be routed to the next exhibi

tion on the date as per standing 

routine instructions. k

We once again advise you to 40 the 

needful per return of post

Sd/ Branch Manager 

Films Division* 

Nagpur,

•Published ia Gazette of India Extrm ordinary, Part II»  Section 2, dated 

•••HW nconU&
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THE MINISTER OP  XNFORMA* 
TXON AND BROADCASTING (SHRI 
1 K. GUJRAL):  Mr. Speaker, Sir.
for dver a year 1 have been concerned 
about induction of freshness of news 
in our newsreels. Our difficulty is as 
follows:

Because of the vast spread of this 
country and the difficulties of trans
port of newsreel material by air from 
all centres it takes us about a week 
to assemble the material and to re
lease it so that a number of hard 
news items which feature in the news
reel are already a week old on the 
date on which they are released. The 
newsreel then starts  circulating in 
the country and even though we make 
over a 100 copies of each edition of 
the newsreel, a particular newsreel 
completes its full run ia the country 
in about 5 months. But that time, the 
news element in it is already stale 
and many of the items have last their 
topicality. I therefore, had a meeting 
in the Films  Division in  Bombay 
some time  back  and advised  the 
Newsreel Section of the Films Divi
sion to get away from hard news in 
newsreels and concentrate on coverage 
of magazine value.  This meant that 
we should stop competing with news
papers, radio or television and cover 
development items in depth  which 
would not be outdated  during the 
entire period of five months of its run. 
Early this month the Films Division 
were reminded again of  the earlier 
instructions of the Minister and it was 
pointed out to them tĥt some of the 
latest editions  of the newsreels did 
not follow the approach which X had 
suggested.

The hon. House will kindly recall 
that the event took place on 0th March 
and the news reel was in circulation 
since the 14th of March.  Naturally, 
by this time, it had lost its relevance 
and news value.

There was only one slight confu
sion.  While instructions were given 
that all the newsreels should be with
drawn according  to the  statement 
made by him-subject to my verifica
tion only one Hem was attended to.

V tm •  * ^J*pAm< -  *4*
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This is not the correct approach. The 
correct approach Is that we  should 
see to it that the new* reel and the 
news items are these which are not 
stale but which have news value. I 
have nothing more to add excepting 
that my hon. friend  must keep in 
mind the fact that there was no other 
Intention. He should have appreciat
ed the fact that we include only those 
news in the news reels and they have 
been circulated.. They were there for 
three weeks. It is not as if something 
wrong was done.
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MR. SPEAKER: This will not go 
on record. I have not called him.
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SHRI a.M. BA**CRJE|f *<fcaapi*r): 
Sir, I-want to make ̂'•ubmUwlon.

M&. SPEAKER: Not now.

SHRI S. M.  BANERJEE* Sir. you 
asked me to make it afterwards.

WgL SPEAKER, 
time.

Dfenl d* H «my
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SHRI I. K. GUJRAL: My boa friend 
is new  But, be is  very intelligent.
Let him al«o understand that we also 
understand things. The main point ia 
that instruction* were that only newe 
teels which do not have relevance, it 
tbirnews valu® tense, should be with- 
dtmtm, U we had any motive, natural* 
ly, wo would not have continued with 
the “showing of the Jan Sangh Session.

did not withdraw asMMiaf to 
iĥ imtructions*  Th*  inrtrurtiona 
w»re to withdraw the whole thin|t.

»S»

13J2 hra.

TMa. DfPUTV-SMAjam in the Chalrl.

SHRI S, M. BANERJEE: Mr. Deputy- 
speaker, Sir, 1 am raising a very sfrlous 
matter  You are aware that from to
day, for eight days, in Kanpur, all the 
industries have been closed because of 
lack of power. ,§ir,  because of this, 
more than one lakh of industrial wor
kers are on the strtett. &r, this con* 
cerns the Central Governxnant and they 
should supply power to the State Gov 
ernment  There is  power  shortage 
there. That is why this situation hat 
arisen. All the industrial units have 
been closed  This has resulted in an 
extra.ordinary situation. 1 would re
quest you ask the Minister to make a 
statement.

1975>78—
13.33 hr*
DEMANDS FOR GRANTS* 

contxi.

MINISTRY t)F ?AGRICtJI*TURE AND
nmiQATION-~e<m*t ,

MR. DEPUTY-SPEAKER; Mr. Net- 
warlal Patel I  h«ve  a latter from 
your chief Whip again retterattaf M* 
request that Members of the Comma* 
Party mey not he given mote then ten 
minute* in view of the fact that there 
ia ft large number of  Memhev* who 
#MttoiV«dfc Thl< ia ihe only thing 
X wanted to brtng tôyemr notioa.


